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take in order to compel the Tea Board 
to contribute for the welfare of the 
planters in the tea gardens?

Shri V. V. Giri: We cannot compel 
the Tea Board under the Act.

Shri Nambiar: May I know whether 
the Minimum Wages Act has been im
plemented in the tea gardens? Is Gov
ernment aware of the fact that this has 
not been implemented in the tea gar
dens of Nilgiris and Anamalais in the 
South?

Shri V. V. Giri: It is going to be 
applied and the State Governments 
are being persuaded to see that it is 
applied soon.

Sliri Nambiar: May I know when it 
will be implemented and what remedy 
is being given to the workers in the 
meanwhile?

Shri V. V. Giri: The Government of
India has brought to the notice of the 
State Governments the necessity for
the early implementation of this Act
and we are presuading them to do it.

Shri M. Isiamaddin: May I know
whether any help is expected from the 
I.L.O. towards the training of the wor
kers?

Nandi-Konda Project

1383. Shri C. R. Chowdary (On be
half of SIhri Gopala Rao): Will the 
Minister of Planning be pleased to
state:

(a) whether Government have
decided finally to include Nandi-Konda 
Project in the Five Year Plan;

(b) whether there is any recom
mendation by the Hyderabad State 
Government in this matter:

(c) whether there are any other 
representations in this matter: and

(d) if the answer to part (a) above 
be in the negative, what are the rea
sons?

The Minister of Planning and Irriga
tion and Power (Shri Nanda): (a) No.

(b) and (c). Yes.
(d) The scheme is under examina

tion by a technical committee appoint
ed by the Planning Commission.

Shri C. R. Ĉ iowdary: When is the 
report of the committee expected?

Shri Nanda: The report is nearing 
completion.

Shri C. R. Chowdary: May I know. 
Sir, the purpose of the visit of Shri 
yenkatfichar to J>elhi?

Shri Nanda: Mr. Venkatachar was
not invited to come here in this con
nection.

Dr. Jaisoorya: Is it a fact that the 
Government of Madras is urging the 
early implementation of the original 
Krishna-Pennar Project?

Shri Nand»: Yes, Sir. This commit
tee’s function is to look into all the 
representations made in respect of
various projects on this riyer.

Shri B. S. Mnrthy: May I know
wheher the CJovemment of Hydera
bad has been insisting upon the early 
impiementatiion off the Natadi-^Konda 
Project?

Shri Nanda: As I said before, there 
are several parties interested in 
pursuing different projects. The pur
pose of this committee is to see what
is the best project.

Shri B. S. Mnrthy: May I know, 
&r, whether the Nandi-Konda Pro
ject has been investigated?

Shri Nanda: That also come^ in
later on in the second part.

Shri Eswara Reddy: Do Oovem- 
ment consider this project the best in 
India technically and economically?

Shri N^da: This is a matter for
investigation now.

Shri B. S. Mnrthy: May I know
whether the Government of

® to ar^uest by the Government of H ydm -
V discussion of the Nandi-Konda Project?

Shri Nanda: Mutual discussions
bave ceased. All the parties are ap- 
fiearuig before the committee to re
present r^eir claims.

WRITTEN ANSWERS TO QUES
TIONS

'D isplaced Persons (Multiple
A llotments)

•1316. Sardar Hnkam SInefa: Will the 
Mimster of RehablHtatioS^ X s ^

(a) whether it is a fact that dis-
o persons obtained multiple
allotments or sale of houses, shops or 
plots as rehabilitation assistance in Delhi;

(b) whether these displaced oersons
were asked to declare all multiple 
allotments within a specified time;and

(c) if so, how many declarations 
have been made and what action is 
proposed to be taken?




